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(b) whether Government propose to 
tate any stept to ensure time bound disposaJ 
of aU lucb cases so sa to provide tbe 
cODititutionaJ benefits to the SC/ST Commu-
nities; and 

(c) if so, the details tbereof ? 

THE MINISTER OF LAW AND 
JUSTICE (SHRI BINDESHW ARI DUBEY) : 
Ca) Informotion jc; being conecled and will 
be laid on the Table of the Houc;e. 

(b) No, Sir. 

(c) Docs not arise. 

Scientific Society for ad,. need R&D In 
Electronic Sector 

*839. SHRI MANIK REDDY: 
SHRI MANIKRAO HODL Y A 

GAVIT: 

Will tbe PRIME MINISTER be pleased 
to state: 

(a) whether the Depa rtment of Electro-
nics proposes to set up a S.:ientific Society 
for advanced R&D 10 tb ElectroniC Sector 
of the country. if so, the reasons thereof. 

(b) since when it is hkdy to be operative; 
and 

(c) the financidl implIcations envisaged 
for tbis nurpose ? 

THE MINISTER Of STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TJON AND SUPPLIES I'" THE MI~ISTRY 
OF DEfENCE (SHRI SHIVRAJ V. PAT1U; 
(a) and (b). EICClfOntc~ technololY is spread-
ina very fa,t in aU sectors of the economy. 
Enough R&D is not beina undertakcn 
in tbe country for lome seClors in view of 
tbeir relatively small needs at present. 
Witb recent advances in technology there 
bas been 8 arear deal Of !>tandardisat;on in 
electronic tools and module .. and this could 
result in cost effective R&D on pooled 
basis to meet needs of various sectors in 
I,ite of tbeir divcrse and small demands. 

Since orpD_tional structur. of a reait&ered 
society ha. been found to be very cooduoivo 
to time-bound result oriented projects 
involvina high tccbnoJO&1, as in tbe cue of 
C-OOT. Department of Electronics bave 
proposed tbat luch actiVities, beina at 
present carried out inhouse under the 
programmes of Centre for Advanced Studies 
in Electron Clt ,CASE) and System Engineer-
ing and Coosultancy Or,ani.tion SEeO) , 
be grouped together and continued under a 
Society. Action is beiog taken to complete 
administrative formalities. 

(c) Budget provision in tbe current 
year (or activjt~ of SEeO and CASE is 
around Rs, 2.7 croces. 

Aircraft. for patrol by ladip Navy 

1t84f). SHRt H B. PATIL: 
SHR I PARASRAM 

BHARDWAJ: 

WIll the Minister of DEFENCE be 
pleased to state: 

(a) the types of medium and Ioog ranae 
aircrafts required to enable Indian Navy to 
patrol the vast coastline and to z.aniti~c tbe 
Indi3n ocean region effecthdy; and 

(b, the stcps takeo by Government to 
meet the needs of Indian Navy iD this 
regard .? 

THE MINIStER OF DEFENCE (SHlU 
K C. PANT): ._a> and (b). IL-38 and TU 
142M .. ircraft are used for mediwn and 
lona range maritime reconnaisance and patrol 
requircments. The requisite number of suit-
able aircraft required by the Nav)' are beina 
acquired in a pbased maoncr. 

Crafts Meia '8 DeI~1 

·84~. OR. G. VIJAYA R.AMA llAO: 
Will the MI:listtr of WELFAR.B be pleased 
to SLUt: 

(a} whetber 'Yamana'. • volunlU1 
or,anlsatioo for tbe dasabled aod banCli-
C.1P~ or.aoisc\! • cratll moIa iD Delhi, 


